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Additional affidavit dated 18.01.24 in O.A. 606 of 2022 on behalf of the Applicant and R-8
1 message

Deepak Singh <deepak.singh@hrln.org> Thu, 18 Jan, 2024 at 11:16 pm
To: chairman.ptl.ppcb@punjab.gov.in, chairmanppcb@yahoo.co.in, seezobti@gmail.com, zldmalbros@oasisgrp.in,
rdchandigarh.cpcb@gov.in, gurnamsingh.cpcb@nic.in, msppcb@punjab.gov.in, mattewarasutlejpac@gmail.com, ccb.cpcb@nic.in,
narendersharma.cpcb@gov.in, mscb.cpcb@nic.in, ppcbfdk@yahoo.com

Dear Sir/Madam,
Please find the Additional affidavit dated 18.01.24 in O.A. 606 of 2022 on behalf of the applicant and R-8 (Sanjha Morcha Zira) listed
before the Hon'ble NGT, Principal Bench, Delhi. Please consider it as proof of advance service of the Additional Affidavit dated 18.01.24
on behalf of the applicant and R-8. 
Thank you,
Regards,

(On behalf of Applicant and R-8) 

Deepak Kumar Singh
Advocate
18.01.24
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